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BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 554/2025

IN THE MATTER OF:
RITISHA GOND D/O GOPAL GOND ...APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ...RESPONDENT(S)
INDEX
S. PARTICULARS PAGE
NO. NO.

RESPONSE ON BEHALF OF RESPONDENT 17-
EXECUTIVE  ENGINEER, IRRIGATION BANDHI
PRAKHAND, SONBHADRA IN COMPLIANCE WITH

ORDER DATED 07.11.2025 BY THE HON’BLE TRIBUNAL

A COPY OF THE LETTER DATED 15.05.2026 IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-1

A COPY OF THE LETTER DATED 14.05.2026 IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-2

A COPY OF THE LETTER DATED 14.05.2026 ALONG
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WITH PHOTOGRAPHS OF ARAZI NUMBERS 4803 AND
4992 ARE ANNEXED HEREWITH AND COLLECTIVELY

MARKED AS ANNEXURE-3

THROUGH COUNSEL

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL -bhanwar09jadon(@gmail.com

PHONE NO.-7838248353

Place: Noida
Date: 18.05.2026
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- N
AN %YEFORE NATIONAL GREEN TRIBUNAL
1
) ] PRINCIPAL BENCH, NEW DELHI
%8 /7 ORIGINAL APPLICATION NO. 554/2025

¥

RITISHA GOND D/O GOPAL GOND ...APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. . _RESPONDENT(S)

ASSISTANT

RESPONSE ON BEHALF _OF RESPONDENT 17-

ENGINEER, IRRIGATION BANDHI PRAKHAND, SONBHADRA IN

COMPLIANCE WITH ORDER DATED 07.11.2025 BY THE HON’BLE

TRIBUNAL

I, RAKESH KUMAR SHUKLA aged about 55 years, S/o Shri GOPAL
KRISHAN SHUKLA posted as Assistant Engineer, Irrigation, Bandhi Prakhand

11, Sonbhadra, Uttar Pradesh do hereby solemnly affirm and state as under:

1. That, I the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present

reply.

MANQO) DHAR

AOvocale)
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2. That, I state that the contents of this reply have been drafted by my counsel on
my instructions, and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

3. That, the matter was last listed for hearing on 09.02.2026, wherein the
Hon’ble Tribunal directed as follows:
“...1. A letter has been circulated by Counsel for respondents no.l to 3, 7,

9 to 15 and 17 seeking four weeks’ time to file the reply.

4. List on 19.05.2026... "

REPLY IS AS FOLLOWS

4. That, for compliance with the directions of the Hon’ble Tribunal, the Joint
Secretary, Irrigation and Water Resources Department, Section-4,
Government of Uttar Pradesh, vide letter no. 79-NGT/26-27-Irrigation-4-E-
2020270 dated 15.05.2026, directed the deponent department to ensure timely

filing of response before the Hon’ble Tribunal and to ensure compliance with
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the directions of the Hon’ble Tribunal in their true letter and spirit; and to
further inform their office regarding the action taken.
A copy of the letter dated 15.05.2026 is annexed herewith and marked as

Annexure-1.

That, the Sub-Divisional Magistrate, Obra, District Sonbhadra, vide letter no.
2102/7-R.N.-(Work)/Investigation = Report/2026 dated 14.05.2026,
informed that Arazi No. 4803 admeasuring 0.0510 hectares and Arazi No.
4992 admeasuring 0.0380 hectares situated at Mauja Billi Markundi are
recorded in Khata No. 4413 as “Bandh” under Category 6-4 (non-
agricultural land classified for other purposes). It was further informed
that the aforesaid Arazi numbers fall within the territorial limits of Gram
Sabha Billi Markundi and the ownership thereof vests in the State
Government/Gram Sabha.

A copy of the letter dated 14.05.2026 is annexed herewith and marked as

Annexure-2.
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6. That, the office of the Chief Engineer (Son), Irrigation and Water Resources
Department, Uttar Pradesh, Varanasi, vide letter no. Ni-483/Son/134 B-Co.
K.O.A. No.-554/2025 dated 14.05.2026, informed that upon examination of
departmental records, revenue records and spot inspection, it was found that
no natural drain, dam or irrigation structure exists at Arazi Nos. 4803 and
4992 situated at Village Billi Markundi which may be affected by the
proposed mining activities under the DSR, Sonbhadra. It was further
informed that the land at the aforesaid site is plain and level in nature.

A copy of the letter dated 14.05.2026 along with photographs of Arazi
Numbers 4803 and 4992 are annexed herewith and collectively marked as

Annexure-3.

7. That, vide letter dated 14.05.2026 mentioned above, it has been further
informed that that the Irrigation Department has constructed “Khairatia
Bandhi” situated at Village Billi Markundi over Gata Nos. 193, 2970, 3744,
1029, 2950, 2960, 1031, 2978, 3018, 2957, 2961, 2962, 2963, 2967, 2969,
2971, 2973, 2975, 3020, 3021, 3022, 3019, 3017, 3014, 3013, 3012, 3011,
3010, 3009, 3006, 3005, 3002, 3001, 3000 and 1037 admeasuring a total area
of 114.789 acres (46.47 hectares), out of which 106.477 acres of land was
acquired in Village Billi Markundi and 8.312 acres of land comprising Gata

Nos. 697, 698 and 1097 was acquired in Village Vardiya. It was further
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clarified that the distance between the aforesaid Khairatia Bandhi and the

Arazi Nos. 4803 and 4992 in question is approximately 1800 meters.

8. Hence, this response is respectfully submitted for kind perusal of this Hon'ble

Tribunal.

9. That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

Pocat

DEPONENT
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Stamp
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VERIFICATION

Verified at Sonbhadra on this _18 day of May 2026, that the contents of the

above affidavit from paragraphs 1 to9are true and correct to the best of my

knowledge and belief. No part of it is false and nothing material has been

led therefrom.
concealed therefrom %/ //g

DEPONENT
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70 W sRa af@wvr, ¢ Reeh d AR ahogo w554 /2025 Riden s g3t 4

MY Tie §9M IR YW IS Ud = ¥ UIRa ey fRAid 07.11.2025 Td 09.02.20264
% e ¥ Riard fam ¥ vt gl @ g smen-

g & f6 sNogo wE-554/2025 Rfcem i gHt it MUl s M STR
y o Ud.ag § mo g eRa aftewe, T Reeh g1 RAiE 07.11.2025 B iRk
fF T arkw &1 fknfaa i Freag 28—

“In this Original Application (OA) the Applicant has questioned the revised DSR of
District Sonbhadra, Uttar Pradesh (page-248). Learned counsel appearing for the Applicant
has referred to page 306 and has submitted that the Araji no. 81 and 99 of the chart have
been wrongly included in the DSR by permitting the mining in those Araji numbers. He
submits that these Araji numbers are adjacent to Araji 4803 and 4992 wherein a natural
stream and natural dam are existing if the mining is permitted in the Araji mentioned in
Serial 81 and 99, then these natural dam and natural stream will be completeily destroyed.

Therefore the inclusion of these Araji Nos. in the DSR can not be sustained.”
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WEIT—-193, 2970, 3744, 1029, 2950, 2960, 1031, 2978, 3018, 2957, 2961, 2962, 2963, 2967,
2969, 2971, 2973, 2975, 3020, 3021, 3022, 3019, 3017, 3014, 3013, 3012, 3011, 3010, 3009,
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ARAZI NUMBER 4803
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ARAZI NUMBER 4992




